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Shencottah Taluk in Travancore-Co- 
chin State to enable to division of the 
same between that State and the State 
of Madras?

The Miniiter in the Ministry of 
Home Affairs (Siiri Datar): Yes. The 
Government of Travancore-Cochin has 
undertaken, with the concurrence of 
the Government of India, a survey of 
the area in question, with a view.to fix­
ing the boundary between the prospec­
tive States of Kerla and Madras.

CrrizENSHip Act

*1029. Shri S. V. L. Naraaimham:
Will the Minister of Home A fbin be 
pleased to state when the rules under 
the Citizenship Act, 1955 are expected 
to be finalised and published?

The Minister in the Ministry of 
Home Affairs (Shri Datar): Rules are 
being framed and will, it is expected, 
be placed before Parliament during 
the current session.

St u d y  o f  Sa n sk r it  in  J apan

*1033. Shri Bibhuti Mishra: Wlil 
the Minister of Education be pleased 
to state whether it is a fact that a 
branch of Viswa Parishad (Sanskrit 
University) has been established in 
the Tamagawa University, Japan?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. M. 
Das): Yes.

Secondary  E du ca tion

fShri Gadilingana Gowd: 
*103S. i  Shri D. C. Sharma:

(_Shri G. L. Ciuiudhuiy:
Will the Minister of Education be 

pleased to lay on the Table of the 
Sabha a copy of the agreement recent­
ly signed between the Governments of 
India and U.S.A. with regard to the 
strengthening of Secondary Education 
programmes in the country?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. M. 
Das): Yes. a copy of the agreement 
is laid on the table of the Lok Sabha.
I See Appendix VI, annexure No. 7.]

W elfa r e  o f  t h e  H a n d ic a pped

*1041. Shri Kamath : Will the Minis­
ter of Education be pleased to state

the main details of the steps taken or 
being taken in the wake of Dr. Hdlen 
Keller’s visit to India, to promote the 
Welfare of the physically handi­
capped. particularly the blind, the 
deaf and the dumb?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. M. 
Das): No specific project to promote 
the welfare of the physically handicap­
ped has been undertaken by the Gov­
ernment of India in consequence of 
the visit of Dr. Hellen Keller to this 
country.

I n d u s t r ia l  F ina nce  C o r po r a tio n

603. Shri Kami Singhji: Will the 
Minister of Finance be pleased to 
state;

(a) the number of applications re­
ceived during the period from the 1st 
April. 1952 to the 31st March, 1955 
from the Rajasthan State for aid from 
the Industrial Finance Corporation;

(b) the amounts sanctioned on each 
accepted application: and

(c) the amounts paid so far?

The Minister of Revenue and De­
fence Expenditure (Shri A. C. Guha):

(a) Nine.

(b) Loans were sanctioned to three 
of these applicants, the amounts of 
the loans sanctioned being Rs. 10 
lakhs, Rs. 7 lakhs and Rs. 7-5 lakhs 
respectively. In two of these three 
cases, the amounts of Rs. 10 lakhs 
and Rs. 7 lakhs were in addition to 
earlier loans of Rs. 20 lakhs and 
Rs. 30 lakhs respectively sanctioned 
in 1952.

(c) Rs. 16 lakhs out of which a sum 
of Rs. 6 lakhs has been repaid.
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LA.S. AND I.P.S. O f f ic e r s  in  
M y so re

605. Shri N. RuhUdi: WUl the
Minister of Home Affain be pleased 
to state:

(a) whether a fixed quota of I.A.S. 
and I.P.S. Officers in Mysore has been 
deputed to serve outside Mysore 
State;

(b) if so, the number of such Offi­
cers in each cadre; and

(c) the reasons for the fix^  quota 
not being deputed so far?

Hie Miniiter in the Mfaiiitn of 
Home ARain (Shri Datar): (a) and
(b). Provision exists for a fixed quota 
of officers for deputation to the Cen* 
tre from the I.A.S. and the I.P.S. Ca­
dres of Mysore State. The quota so 
fixed and the number of officers at 
present on deputation to the Centre 
from each of the Cadres against this 
quota are as follows :—

Number of 
officers at Pre­

Servicc Fixed quota sent on depu­
tation to the 
Centre

1. A. S. . . 11 3
I. P. S. . • 3 2

(c) Shortage of officers in the I.A.S. 
and I.P.S. Cadres of Mysore State.

I ndian N avy

606. Shri Krishnachaiya Jod ii: WiU
the Minister of Defence be pleased to 
state:

(a) the steps taken by Government 
to train more cadets for the Navy; 
and

(b) the total number of cadets 
trained in 1955?

The Minister of Defence Organisa­
tion (Shri Tyagi): (a) Due regard has 
been paid to the anticipated expan­
sion of the Indian Navy in fixing the 
rate of intake of Naval cadets for 
training. For example, while the rate 
of intake was 54 in 1951. this has now 
been increased to 69 from 1954.




